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HARYANA GOVERNMENT 

FOREST DEPARTMENT 

No. S.O. 62CA, 16/1927/S. 29/2013.nexercise of thie powers confered 
by Sub-section (1) read with Sub-section (2) of iSeotion 29- of the Indiah Forest

Act, 1927 (Act 16 of1927) ihe Gövernor of Haryana hereby declares the Jand 
described in the Schedule given below to be protected forest to which the,.
provisions of Chapter IV of the said Act, shall.be applicable: 

No. 

3 The SthJuly, 2013 

Village
with 
Hadbast

Notlfication 

Gurgaon Gurgaon Gairatpur 
Bass 158 

[Authörised English Translation) 

Schedule

Description of filed 
Khasra No. 

4 

191/1, 192/1 

13, I17, 150/1, 151/i;556 
I52/1, 155/1, 163/1 
164, 165, 166/1, 186, 

Total area 
in acresS 

Acre Kanal Marla 

RAMENDRAJAHKU,

Additionai Chicf Secretary to 

S1223--C.S-H.G.P., Ch. 

18 

Government Haryana, Forest Department. 


